
Mess . . from R.S. OVE :SR 4. 1982 Comm. on We1.fa1'e 
o/ SC/ST. Rep. 

Chapter V of Fifty-eighth po.rt on 
Uavy of Wealth 'Tax big agricul ... 
tural land holdings ~ rect 
valuaUon of unquoted equity sha:res. 

(15} Statement showing action 
taken by Government on the re-
commendations cont--ained in Chap-
ter I and ftnal replies in Repect ot 
Chapter V of fifty-ninth 'H pOrt of 
Purchase contracts 'in two com_ 
mands. 

MESSAGES FROM 'RAJYA SABHA 

SECRETARY: S-lll", I have to report 
the following messages received from 
,the Secretary-General ·or Rajya 
Sal>ha:-

(i) 'In accordance- with the pro-
visions ot rule 11'5 of thle Rules of 
Procedure and Conduct of. Business 
in the Rajya Sabha, I am directed 
to inform the Lok -Sabha that the 
Rajya Sabha~ at its itting held on 
the 2nd November, 1982, agreed to 
the following amendments made by 
the Lok Sabha at its sitting held 
on the 16th October, 1982, in the 
$.ales Promotion Employees ( Con-
ditions of Service) Amendment Bill, 
1980:-

Enacting formula 

1. That at page 1, line 1,-

for "Thirty ..first' ' suJbstitute-

'1Thirty-thitrd''. 

Clause 1 

2. That at page 1, lin 4,-

for ''1980' ' substitute "1982" ' 

(ii) In accordance with the pro-
visions of rule 127 of the Rules of 
Procedure and Conductt of Business 
in the Rajya Sabha. am directed 
to inform the Lok Sabha that the 
Rajya Sabha,· -at its sitting held on 
the 3rd November, 1982, aglI'eed 
without any amendment to the 
Andhra Scientific Company Limited 

(Aoquisition and Tran er Under-
takings Bill ll>82 which wa 
passed by th~ Lok 'Sabha at . its 
sitting held on the . 20th Octo1)et' 
1982. I 

(iii) "In accord nee with the 
provisions of rule 12.7 of the Rule 
of Procedure and Conduct of Busi-
ness in the Rajya Sabha, I am 
directed to inform the Lok Sabb 
that the Rajya Sabha, at it sitti 
held on the 3rd November, 1082 
agreed without any mendment to 
the Limestone and Dolomite Mine 
Labour W llare F.und. (Amend. 

I ment) Bill, 1982, which was passed 
by the Lok 'Sabha at its sitting held 
on the 1 th Octooer, 982.'' 

12.15 hrs. 

COMMITTEE ON PUBLI 
TAKING 

U ER 

FIFTY-FIRST AND FIFTY-FOURTH IlEPO TS 

SHRD MADHUSUDAN VAIRALE 
(Akola): I beg to present the !ollo -
ing Report (Hindi and English ver. 
ions) of the Committe on Public 

Undertakings: -

(1) Fifty-first Report on A!:tion 
taken 1by Government on th!.? re-

commenda ions contained in the Tw-
enty-fif th Report of the Committee on 

Delhi Transport Corporation~ Ac-
-cid nts and Operation of Private 
Buses. 

(2) Fifty-fow·th Report on Action 
,taken by Government on the re-
commendations contained in the 
Twenty-eighth Report of the Com. 
mittee on HMT Ltd.- Tracto.rs 
Division. 

COMMITTEE ON THE WELFARID OF 
SCHEDULED CASTES AND SCHE-

DULED TRIBES 

TwENTY-SEVENTH REPORT 

SHRI A. C. DAS (Jaipur): I beg 
to present the Twenty..se1,~nth Re~ 
Port (Hindi and English versions) -0t 
the Committee ·on the Welfare of 
Scheduled Castes and· Scheduled 


